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Written Answers

Development of Goa as Naval Base

572. Shri Harl Vishnu Kamath: Will
the Minister of Defence be pleased to
refer to the reply given to Starred
Question No. 273 on the 30th August,
1865 and state:

(a} whether the examination of the
report of the firm of Consultants on
the development of Goa as a naval
base has been completed; and

(b) if so, the outcome thereof?

The Minister of Defence (Shri Y. B.
Chavan): (a) No, Sir. It is still
under consideration.

(b) Does not arise.

LN.A. Memorial, Singapore

573. Shri Harl Vishnu Kamath: Will
the Minister of External Affairs be
pleased to refer to the reply given to

Starred Question No. 1437 on the 14th -

April, 1856 regarding the reconstruc-
tion of the IL.N.A. Memorial in Singa-
pore and state:

(a) whether the matter has been
further taken up with the Govern-
ment of Singapore; and

(b} if so, with what result?

The Minister of External Affairs
(Shri Swaran Singh): (a) The Gov-
ernment of Indie have not taken any
initiative in the matter for the
reasons g.ven in answer to Lok Sabha
Question No. 1437 on 14th April, 1956.
The Government will, however, be
glad to offer its full cooperation and
help to any scheme that may be con-
sidered by the people of Indian origin
in Singapore with the approval of the
Government of Singapore.

(b) Does not arise.
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